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Shri Hems Barma. Muny 1 know
whether the proposal to tmild an all-
weather road connecting Bhutan with
Rangiya 1n Assam was discussed by
the Prime Minister with the Maharaja
there and, 1f so, what 1s the outcome
of that discussion”

Shrimati Lakshmi Menon. This was
discussed by the Prime Mimster
during his recent visit to Bhutan

Shri Hem Barua What was the
conclusion”

Shrimati Lakshm; Menon. I think it
1s for the Bhutan Government to take
up the matter with ou1 government
and settle 1t

Shri V C Shukia May I know
whether 1t 15 a fact that after the
Treaty of 1949 our relations with
Bhutan were not so friendlv and these
economic aids are to restore our
friendly relations with Bhutan

Shrimati Lakshmi Menon We have
no/information about the unfriendly
relations hetween us and Bhutan

Shri Raghunath Singh: May I know
whether Bhutan 15 not very friendly
to us”

Shrimati Lakshma Menon
alwavs verv friendlv

We are

Shr: Muhammed Elias Mav T knw
the terms and conditions under which
these financial help is given®

Shrimati Lakshmi Menon* There are
no conditions

Shri Harish Chandra Mathur: May
1 know whether any other country
has gone to the assistance of Bhutan
for 1ts development?

Shrimati Lakshmi Menon We have
no information

Unsold Cloth

~
319 J Shri Tangamanl.
I Shri S M Banerjee

Will the Mimister of Commerce and
Judustry be pleased to refer to the
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atgwer given to Starred Quisiion
Nt: 29 on the 11th Augtst, 1988 ard
State-

(a) to what extent the stock of un-
sQld cloth has been reduced; and

(b) the further steps taken to expe-
dite disposal of this stock?

The Minister of Commerce (Shri
Kanungo): (a) and (b) A statement
15 laid on the Table of the House [See

ppendix II annexure No 1]

Shri Tangamani From the state-
Mment I find that 1n November this
Year the stock 1s less by 38,000 bales
When compared to November of last
Year Does 1t mean that the crists
I the textile industry no longer
€x15ts?

Shn Kanungo That 15 a4 matter of
Opinion The effect of the steps whuch
We are taking are coming into play

Shn Tangamam What 14 the aver
dge monthly production of cloth bv
the Indian textile mulls

Shri Kanungo 1t 1< 10ughhy
450 000 bales
Shri § M Banerje¢c Ma)y I know

Whether a major portion of the un
sold stock i1« of the medium and coarse
Variety and if so what steps are
being taken to export a portion of the
Unsold stocks to the Asian countres”

Shri Kanungo. Obviously the bulk
6f the stock must be medium and
Coarse, because more than 70 per cent
of the total production 1s medium and
Coarse cloth As for export incentives,
the effect of the notifications 1ssued mn
the first week of this month must be
Gwaited

Shrn Rameshwar Tantia. In spite of
the fact that Government have given
*eductions in excise and other conces-
Sions the quantity of unsold stocks

as not gone down In view of this,
nav I know whether Government
Will consider the question of reducing
the production just as m the jute
mils”?
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Shrs Kauuspe: As the figures will
show, the stocks gre showing a down-
ward trend, ang certain steps have
pbeen taken for giving incentives for
export. No other steps are in con-
templation at the present moment.

shri A. C. Guha: I3 it true that
because of the stock of unsold cloth
the production of cloth has been going
down month by month for the last
few months? And if there is any
reduction in stock, is it due to the
reduction in production or higher sale
of accumulated cloth?

Shri Kanungo: As the hon. Member
will appreciate, the period from July
to November is usually a slack season,
and movements start somewhere after
Diwali

Shri A. C Guha: My question was
uabout production

Shri Kanunge: I am coming to that
About the production figures, they
are not exactly going up. But they are
not going down very much compared
with previous vears.

Shri C. D, Pande: In view of the
f ' that there has becn a general
shortfall in the production as well as
in the export of cotton textiles, will
the Government give more considera-
tion to the fact that according to our
Plan we have to make available to
the people 18 yards per capita. Now
1t has come down to 15 yards

Shri Kanungo: We hope that by the
end of the Plan period the consump-
tion will be 17'5 yards

Shri A. C. Guha: May I ask the hon.
Minister to refer to the Reserve Bank
Report in which it is stated that the
production of cloth is going down since
March, every month, when compared
to last year's production?

Shri Kanungo: The figures will show
a certain amount of reduction. But it
i1s nothing unusual.

Shri A. C. Guha: Considerable
reduction has been effected
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Shri Tyagh: As it is a matter of
great concern to the whole nation
that we are losing our markets abroad,
may I know if the Ministry made any
attempts to tske the industry into
confidence and to invite their sugges-
tions as to how they can establish
fresh markets?

The Minister of Commerce and
Industry (Shri Lal Bahadur Shastri):
As regards accumulation, it is true
that there has been accumulation of
cloth during the last one year. But
the accumulation is not going up. I
have scen some figures and I am still
cxamining them, and those figures go-
to show that the production has not
actually gone down Ths mills have
delivered their gtocks to the market
and the delivered quantity 1s not
lower 1f not actually higher than what
1t was last year. But, that figure has
to be verified. If more cloth has been
consumed during this year and more
cloth has been put in the market, it
shows that production has not gone
down much. There are other figures
which are collected by other bodies.
These figures have to be verified. In
fact, 1 placed these figures before the
Textile Advisory Board m Bombay
the other day and the industrialists
had nothing to say about these figures.
This should not cause us much con-
cern As regards exports, of course,
stiJl steps have {o be taken to step up
exports. But, I must say that the
Government has done what 1t could.
Excise duty has been reduced. Cer-
tain incentives have been given We
have provided other facilities. It is
now for the industry to show some
initiative and courage Recently, the
other day, in Bombay, the Textile
Advisory Board has appointed a small
Commuttee, two members from the
industry and the Textile Commission
to discuss with the Textile Federation
what steps they should take in order
to clear the stock which 13 lying
therc¢ for a few months,

Shri Tangamani: In the statgment
we find that the November stock is
395,000 bale~. Does 1t represent the
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stock after Doepavali, that is, the 10th
of November, or before the Deepavali?

Shrl Kanungo: These are before
the Deepavali movement.

Ceatral Implementation and
Evaluation Committee

+
Shri S. M. Banerjee:
Shri D. C. Sharma:
Shri Damani:
Shri Tangamani:

Will the Minister of Labour and Em-
uployment be pleased to state:

(a) whether Central Implementa-
tion and Evaluation Committee held
its meeting in September, 1858; and

220,

(b) if so, the important subjects
.discussed and decisions taken thereon?

The Deputy Minister of Labour
(Shri Abid Ali): (a) Yes.

(b) A statement is placed on the
‘Table of the House.

STATEMENT

(i) Workers' and employers’ organi-
sations should take early s‘eps to set
vip & machinery to screen cases before
it is finally decided to take them up
40 higher courts.

(ii) As regards appeals against
industrial awards and agreements
pending m courts, Central Government
and the State Governments, in their
respective spheres, might explore the

possibility of bringing the parties
together with a view to settling dis-
Jputes out of courts. .

(ilfi) The question of associating
neutral auditors as assessors with the
industrial tribunalg so as to provide
them with expert advice on account-
4ing matters should be considered

(iv) As the Code was formally rati-
fied at the sixteenth session of the
Indian Labour Conference held at
Nainital in May, 1858, it should be
deemed to have come into effect from
June 1, 1958.
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(v) A tripartite body comprising
nominees of Government and organi-
sations representing employers and
empiloyees should conduct an on-the-
spot study of the Calcutta tram
workers' strike under the Code of
Discipline.

Shri 8 ™. Banerjee: May I know
the number of awards and agreements
discussed in this particular committee
and what steps have been taken to
see that the employers accept them?

Shri Abid Ali: I did not hear the
question.

Shri S. M. Banerjee: My question
is whether the agreement or award
is being implemented. My informa-
tion 1s that the employers have not
accepted many awards and agree-
ments. May I know what steps have
been taken to see that they are imple-
mented.

Shri Abid Ali: To persuade them
and take legal action wherever neces-
sary.

Shri T. B, Vittal Rao: The Com-
mttee decided that the Caleutta
Tramways strike should be studied by
a tripartite committee. May I know
whether that committee has been
appointed and if so whether it has
made an on-the-spot enquiry and
submitted a report?

Shri Abid Ali: No. On-the-spot
enquiry has not yet been made. A
committee is being formed. Prelimi-
nary data has been collected by the
officer concerned. It is expected that
during the next month, this work will
be completed.

Shri Prabhat Kar: May I know
how many breaches of awards have
been referred to this committee?

Shri Abid All: I do not think any
award has been referred to this com-
mittee.

Shri Prabhat Kar: Breaches of im-
plementation.

The Minister of Labour and Em-.
ployment and Planning (Shri Nanda):
At the last meeting of the committee,





